Mr. Bpesker: Not, now, We can
consider it later on.
Wro o whge e (W)

DG. (Min. of 12
mAﬂdﬂ%Q

Nir. Spesher: The guestion is:

“That leave be granted o in-
troduce a Bill further to amend
the Depomt Insurance Corporation
Act, 1961."

‘The motion was adopted,

Shri Movarfi Desal: Bir, I intro-
duce** the Bill,

—————s

1220 e,
DEMANDS FOR GRANTS—contd.
Mmstey or Exramval Areams—contd.

Mr. lp.hu' We have got another
3 hours gnd 15 minutes for discussion

told, nn;ukm( at 330 pan, todlv
An hon. Member: On what?

Mr, Speaker: On the Demands of
the External Affairs Ministry.

Shrimati Vijaya Lakshmi Pandit
(Phulpur): Mr. Speaker, Sir, the
foreign affairs debate has ,lready
covered g wide area and a number of
conflicting discussions and suggestions
have emanated from it. The Govern-
ment has been under criticlsm for
severa] of its policies, and especially,
for the manner in which it has hand!-
ed the crisls in West Asia. May 1
seek your indulgence to express a
few views of this area and on alhed
matters?

Human memory is proverbially
short and 1 gm sure that many hon.
Members of this House have already
forgotten the Suez crisis. It is good
to remember that st the tima when
President Nasser nationalised the

Whnmummm Part n.mt.dmdmh

duly, 00T

w“hwm of the President.
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